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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
OA No. 1091 OF 2024

NEWS ITEM TITLED "GURGAON FARM HOUSES BACK
RAZE & REBUILD CYCLE ENSURES RAISINA NEVER

HEALS" APPEARING IN THE TIMES OF INDIA DATED
28.07.2024.

REPLY ON BEHALF OF RESPONDENT NO. 2, 3 and 5

MOST RESPECTFULLY SHOWETH:-

1.

That present reply is being filed by Krishan kumar,
Regional Officer, Haryana State Pollution Control
Board, Gurugram South Region who is authorised
and competent in aforesaid official capacity to file
the present reply on behalf of respondents no. 2,3
& 5. Copy of minutes of meeting is attached as
Annexure R-1.

That this an’ble Tribunal has registered OA 1091 of
2024 suo motu on the basis of the news item titled
“Gurgaon farmhouses back Raze & rebuild cycle
ensures Raisina never heals & appearing in the
Times of India dated 28.07.2024.

That news item relates to reconstruction activities
going on at Ansals Aravali Retreat in Raisina,
Gurgaon merely two weeks after the district
administration ordered demolition of illegal
farmhouses in the area. As per the article, Land here



is classified as ‘gair mumkin pahar’ and is protected
under the Punjab Land Preservation Act (PLPA) and
the Aravali Notification of 1992, which prohibits
construction and tree felling without mandatory
permission from the authorities. That the Ministry
of Environment and Forest Government of India,
New Delhi issued Notification dated 07.05.1992
(herein after referred to as “Aravali Notification
dated 07.05.1992) whereby in exercise of powers
conferred under Section 3 (1) and 3 (2) (v) of the
E.P. Act, 1986 read with Rule 5 (3) (d) of The
Environment Protection Rules 1986, the central
Government imposed certain bans and restrictions
in the specified area of Aravali range.

That subsequently Government of India in the
Ministry of Environment issued yet another
Notification No. S.0. 1189 (E) dated 29.11.1999
where by the powers to accord environmental

clearance was delegated upon the state
government.

"Prior environment clearance is required to be
obtained from Environment Department Haryana.
Environmental Clearance is necessary for carrying
on above processes and operations.
It is thus patent that with the issuance of said
Notification,  the  applications  seeking  prior
environmental Clearance were required to be

submitted to the secretary, Department of

Environment  Govt. of Haryana along with

360



Environment Impact Statement/ Environment
Management Plan and/or any other such information
as may be prescribed or required by the state Govt.
in the department of environment. Copy of amended

notification 29.11.1999 is attached as Annexure R-
2.

That reply dated 25.03.2025 was filed on behalf of
Respondent No.5, contents of which are not being
repeated herein for the sake of brevity. After
submission of said reply, the Municipal Council (MC),
Sohna has submitted action taken report to HSPCB
vide letter no.MCS/2025/2542 dated 10.07.2025.
The details of actions taken by MC Sohna in Aravali
is as under:-

"MC sohna issued notices to 330 farm house
owners regarding illegal construction in compliance
with the order dated 03.06.2020 of the Hon'ble High
Court of Punjab and Haryana Chandigarh (Sanjay
Mittal and others V/s State of Haryana and others
CWP No. 7719 of 2020 O&M). After which 175
builders responded to the notice issued for which the
Municipal Council Sohna requested the District
Municipal Commissioner, Gurugram to constitute a
committee to take action on the said notices and the
replies received by this office letter No. 5330/MCS
dated 21.10.2020, a committee was constituted by
the District Municipal Commissioner, Gurugram letter
No. DMC / 2021 / 2590 dated 29.01.2021.

No order / proceeding have been issued by
the appointed committee regarding the above replies.



Identifying the constructions / illegal constructions
done after the year 2014 in the Raisina Aravalli area
ahd the Municipal Council Sohna is demolishing the
illegal constructions from time to time by issuing

notices from time to time after August, 2020.

From the year 2020 till now, from time to
time, Nagar Parishad Sohna has been identifying new
illegal constructions and issuing notices under Section
208 of Haryana Municipal Act 1973 and action is

taken to demolish them. The details of which are as
follows date wise:-

| Sr Date of | No. of illegal

Remarks
no. Demolition | farm house
Drive demolished
\\ 1 \ 03.12.2020 \ 03
\ 2 \ 29.12.2020 | 04

17.02.2021 | 08

01.02.2024 | 05

27.06.2024 » 05

|
|
\ 02.02.2024 | 07
|
|

28.06.2024 \ 02

13.11.2024 | 08 & Various
boundaries in
22 Acres Appx

\ \14.11.2024 12
\10 \06.02.2025 10

11 26.03.2025 \ 06 ]
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6.

12 109.04.2025|08 & Various |

boundaries in
100 Acres
Appx (H block)

13 18.04.2025 | 12

14 25.06.2025 | 11 Farm House | FIR have been

lodged against
1.5 KM Black | the unknown
top road violators to
construct  the
road vide this
office letter no.
MCS/2025/2247
dated
23.06.2025

Apart from this, 12 guards have been deployed
by the Nagar Parishad for surveillance. MC sohna
from time to time informs the general public about
not doing illegal construction in compliance with the
orders of Hon'ble NGT in the Aravalli mountain area

through newspapers, public announcement,
hoardings, banners”.

Copy of Action taken report is attached as Annexure
R-3l

Further Deputy Conservator of Forest submitted
report to the Haryana State Pollution Control Board
vide letter no.624-G dated 08.08.2025. The details

of Deputy Conservator of Forest report in Aravali
area as under:-
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"Regarding the area mentioned in the
news item in Gair Mumkin Pahad which is closed
under General Section 4 of PLP Act, 1900 where
in tree felling without permission is prohibited.

The item was about unauthorized construction

in these types of lands. Haryana Forest

Department has issued 27 damaged reports in
last 2 year for unauthorized tree felling in
Raisina Gair Mumkin Pahad area which is closed

under General Section 4 of PLP Act, 1900.

The land which are closed under section
4 &/or 5 of PLP Act' 1900 are forest land. For
violation in the lands closed under section 4
&/or 5 of PLP Act, 1900, 3 damaged reports
have been issued in last 2 years and notice
have been issued to all the violations in these
lands which are closed under Section 4 &/or 5
of PLP Act' 1900. Further, necessary action for
the removal of violation will be undertaken. This

is for your information and necessary action
please.”

Copy of Deputy Conservator of Forest report is
attached as Annexure R-4.

In view of the submissions made herein above,
present Reply may kindly be taken on record.

Place: Gurugram
Date: 18.08.2025 Ve __

Krishan Kumar,
Regional Officer, HSPCB

Gurugram Reglon (S),

' yana State Pollution Control Board
Gurgaon Region (So ith)
HSIIDC Complex, Ilird Floor,

IMT Mane or, Gurgaon
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
OA NO. 1091 OF 2024

NEWS ITEM TITLED "GURGAON FARM HOUSES BACK
RAZE & REBUILD CYCLE ENSURES RAISINA NEVER
HEALS" APPEARING IN THE TIMES OF INDIA DATED
28.07.2024

AFFIDAVIT

I, Krishan Kumar, Regional Officer, Haryana State
Pollution Control Board, Gurugram (South) aged about 54
years do hereby solemnly affirm and state as under:-

1. That in the aforesaid official capacity, I am well
conversant with the facts and circumstances of the
case, therefore, being authorized representative of
respondent no.2,3 and 5, I am competent to swear
this affidavit.

2. That I have gone through the contents of
accompanying reply which has been drafted under my

\ ' AR instructions.
146$ . 3. That Annexures are true copy of their originals.
w oy " 2B
oNU)_Q
N N Depgnent
S N egional Officer
Verification: Haryana State Pollution Control Board

Gurgaon Region (St ith)

Verified at Gurugram on 18" day of Augdéiun%ﬁg’sp'?xj IR,
that the contents of affidavit are true and correct to my
knowledge and on the basis of information derived from
the official record which I believe to be true and no
material fact has Dconcealed therein.

ATTES W
/
o \M TBHKNW*' Hor aDeRgagTQFOfﬁcer
e NOTAR v ry ng State Pollution Centrol Board
A OF INDIA HSIIDG Comupe (Su A
: omplex, Ilird Floor,
DISTT. GURUGRAM (HARYANA), INDIA IMT Mane ., u:-.."z.aucfor
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Annexure R-1

Minutes of the Meeting held on 05.08.2025 at 4.15 pm under the Chairmanship of
Sh. Anand Mohan Sharan, IAS, Additional Chief Secretary to the Government,
Environment, Forest & Wildlife, Haryana in the matter of OA No. 1091/2024;
Execution Application No. 15/2025 in OA No. 4/2013 & OA No. 738 of 2024 titled
Nehru Place Hotels Pvt. Ltd. Vs. Union of India & Ors. pending before Hon’ble

National Green Tribunal, New Delhi
Khkdkdx

A meeting was held on 05.08.2025 at 4.15 pm under the Chairmanship of Sh. Anand
Mohan Sharan, IAS, Additional Chief Secretary to the Government, Environment,
Forest & Wildlife, Haryana in the matter of OA No. 1091/2024; Execution Application
No. 15/2025 in OA No. 4/2013 & OA No. 738 of 2024 titled Nehru Place Hotels Pvt.
Ltd. Vs. Union of India & Ors. pending before Hon’ble National Green Tribunal, New
Delhi.
Following participated in the meeting:

1. Sh. Vineet Kumar Garg, IFS, PCCF (HoFF), Haryana, Panchkula
Sh. Pradeep Kumar, IAS, Member Secretary, HSPCB
Sh. Subhash Yadav, IFS, Conservator of Forests, South Circle, Gurugram
Sh. Raj Kumar, IFS, DCF, Gurugram
Sh. Jitender Pal Singh, SEE, HSPCB, Panchkula
Sh. Krishan Kumar, R.O. (South), HSPCB, Manesar, Gurugram
7. Executive Officer, MC, Sohna

AN A i

It was brought to notice of all the participants that following OAs/EAs are pending
before Hon’ble NGT in which various departments are respondents including the Chief
Secretary, Government of Haryana:

1. OANO.1091/2024 : News Item Titled & Quote Gurgaon Farmhouses Back
Raze & Rebuild Cycle Ensures Raisina Never Heals" Appearing in The
Times Of India Dated 28.07.2024
Respondents:

a. MoEF & CC, Gol (R-1)
b. Chief Secretary, Haryana, R-2
PCCF Haryana, R-3

e

&

Haryana Space Application Centre R-4
e. District Magistrate Gurugram, R-5
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2. Execution Application No. 15/2025 in OA No. 04/2013 titled M/s. Sonya
Ghosh Vs. State of Haryana & Ors.
Respondents:
a. MoEF & CC, Gol (R-1)

b. Government of Haryana

3. OA No. 738 of 2024 titled Nehru Place Hotels Pvt. Ltd. Vs. Union of India
& Ors
Respondents:
a. Union of India (R-1)
State of Haryana (R-2)
Department of Forest (R-3)
DFO, Gurugram (R-4)

s

& 0

o

Divisional Commissioner, gurugram (R-5)
Babe Ki Hospital and Education Charitable Trust (R-6)
g. Heera Lal (R-7)

lm)

These OAs/EAs are mostly related to illegal farm houses in Ansal Aravalli Retreat in
Raiseena Village, District Gurugram constructed in Gair Mumkin Pahar area covered
under Aravalli Notification of 07.05.1992 or the land notified under specific Section
4&5 of PLPA. It has been brought to the notice that different departments are filing
replies individually and some time no body is filing reply on behalf of State of Haryana
and Chief Secretary, government of Haryana. The Government Counsel has to face
difficulty while discussing the matter before the Hon’ble Tribunal as replies are not
submitted by departments timely. In first two cases, the date of hearing was 25.07.2025
and request was submitted for grant of three weeks time before the Hon’ble Tribunal
and the next date of hearing is on 19.08.2025. The third case is listed in September,
2025.
After detailed deliberations, following decisions were taken:
1. It is duty of all the concerned departments to check illegal constructions
activities or non-forestry activities in Aravalli Hills whether notified under

Aravalli Notification or PLPA Section 4 & 5 or the Aravalli Plantation area.

10



2. Inthe matter of Gair Mumkin Pahar i.e. Aravalli Notification dated 07.05.1992,
the authority under Environment Protect Act is with Haryana State Pollution
Control Board. Therefore, it is henceforth decided that in the matters of illegal
construction activities in “Gair Mumkin Pahar” area (if not included in PLPA
Specific Section 4&5 and Aravalli Plantation), HSPCB (concerned Regional
Officer) will collect information from all respondent departments and file reply
before the Hon’ble Courts on behalf of State of Haryana including the Chief
Secretary, Government of Haryana.

3. In the matters of areas notified under specific Section 4 & 5 of PLPA 1900 and
covered under Aravalli Plantation, the Forest Department (concerned DFO) will
collect information from all respondent departments and file reply before the
Hon’ble Courts on behalf of State of Haryana including the Chief Secretary,
Government of Haryana.

The decisions taken be implemented immediately and it is ensured that timely

replies are submitted before the Courts in all the above mentioned cases and future

cases of similar if filed in future.

The meeting ended with thanks to the Chair and all the participants.

e

Conservator of Forest
South Circle, Gurugram

11
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(i1)

(iii)

Annexure R-2

Ministry of Environment and Forests
New Delhi, the 29th November 1999

S.0. 1189 (E):-In exercise of the powers conferred by section 23 of
the Environment (Protection) Act, 1986 (29 of 1986), (hereinafter
referred to as the said Act), read with sub-rule (4) of rule 5 of the
Environment (Protection) Rules, 1986, the Central Government
hereby delegates the powers conferred on it to take measures for
protecting and improving the quality of the environment and
preventing, controlling and abating environmental pollution, to be
exercised aso by the State Governments as notified in the Notification
of the Government of India in the Ministry of Environment and
Forests S.O. NO. 319 (E) dated 7" May 1992 subject to certain
conditions which are as follows-

the State Governments concerned, namely, Haryana and Raasthan
shal congtitute an Expert Committee for each state as per the
composition given in the Schedule-1 annexed to this Notification;

each State Government shall aso congtitute a Monitoring Committee,
under the chairmanship of the District Collector concerned (Gurgaon
in Haryana and Alwar in Raasthan) as given in the Schedule-ll
annexed to this Notification which shall inter alia monitor the
compliance of the conditions stipulated while according
environmental clearance by such State Governments and report to
such State Government about the violations, if any, and the action
taken thereon;

the District Collectors of Gurgaon in Haryana and Alwar in Rajasthan
shall be authorised by the respective State Governments to take
necessary action under section 5 of the said Act in respect of cases
where the project proponents fail to implement the conditions.

the State Government concerned shall initiate steps to prepare a
Master Plan for the development of the area covered by the
Notification S.O. 319 (E) dated 7th May, 1992 integrating
environmental concerns and keeping in view the future land use of the
area. This Master Plan shall be prepared by the concerned state
agency, approved by the ompetent authority and finally published,

12



within two years from the date of issue of this Notification, in
accordance with the procedure laid down in the Town and Country
Planning Act or any other similar Act of the respective State
Government. The State Government concerned shall implement the
Master Plan forthwith after its final publication.

Any person desirous of undertaking any of the activities mentioned in
the Notification No. 319 (E) dated 7" May 1992 shall submit an
application to the Secretary, Department of Environment of the
Government of Haryana/Rajasthan, as the case may be. The applicant
shall aso furnish environment impact statement and an environment
management plan and such other information as may be prescribed by
such State Governments. The application after due scrutiny shall be
placed before the Expert Committee for its recommendations. Based
on the recommendations of the Expert Committee, the Department of
Environment in the State Government concerned shall take a final
decision and convey the same to the agpplicant within three months
from the date of receipt of application or when further information has
been asked for from the applicant within three months from the date
of receipt of such information.

The Ministry of Environment and Forests retains appellate power
against rgection of any proposal and the Nationa Environmental
Appellate Authority constituted under the National Environment
Appellate Authority Act, 1997 (22 of 1997) shall continue as an
Appellate Authority against approval.

17/1/91-PL/IA
V.RAJAGOPALAN

JOINT SECRETARY TO THE GOVERNMENT OF INDIA
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SCHEDULE-

COMPOSITION OF THE EXPERT COMMITTEE

Secretary, Department of Environment of the Chairman
concerned State Government
Head of the Regional Office, Indian Bureau of Mines Member

Representative of Town and Country Planning Member
Department of the concerned State Government

Representative of Sariska Tiger Reserve (for Member
Rajasthan)/District Forest Officer concerned (for

Haryana)

One expert on mining who is a qualified Mining Member
Engineer

One expert on industry Member

One Representative each from two non-governmental Members
organisations nominated by the Ministry of

Environment and Forests, Government of India

Member Secretary of the State Pollution Control Board Member
of the State

Representative of the Department of Environment of Member
the concerned State Government Secretary



SCHEDULE-II

15
372

COMPOSITION OF THE MONITORING COMMITTEE

=

District Collector of Gurgaon/Alwar
Representative of the Pollution Control Board
of the concerned State

Representative of the Sariska Tiger Reserve
(for Raasthan) /District Forest Officer (for
Haryana)

Representative of the Regional Office of
Indian Bureau of Mines

Representative of a nongovernmental
organisation to be nominated by the respective
State Governments.

Representative of Town and Country Planning
Department of the concerned  State
Government

*****

Chairman
Member

Member

Member

Member

Member



Annexure R-3

Regional Officer, Gurugram (S)
Haryana State Pollution Control Baord
3" Floor, HSIIDC Complex, IMT Manesar, Gurugram.

THT poc sf202 "‘}* 1.8 @ fo —~07— 29 -5

fQug:—- Regarding SUBMIT Action report in compliance of order of Hon'ble Tribunal in Original
Application No. 1091/2024 titled News Item Titled “Gurgaon Farm Houses Back Raze
& Rebuild Cycle Ensures Raiseena Never Heals” Appearing in the Times of India Dated
28.07.2024,
SuRiat fwg W anud yH @ife HSPCB/GRS/2025/826-27 fé=Ta 30.06.2025
& e #

T Heley @& WSE W o wren # 5 arrael e 7 ferd e vate iR
uiRue e W e A ad 2014 3 wefer ga o | i wEe Woad 2020 | yd #R
S UISEE 1S [HAW S qAld oI 424 BT TS99 99 24 O | 39 HAted H ad 2014
W 94 T B OB e W wafid R Suemr T8 2N @ oRY 39 el & 99
IS TAHITH. /1490 féAp 16.11.2023 & wwa e 7R AR THUT 9 94 2014
W gd o g4 B @) WEeN &4 ar sERE i T (Annx A) | e TR AR
TEIM § Sa Rure aifd ¢ | 3@ sfafves 391 Sted gR1 Arele Se S 9o

T3 BRI guenTe (Sanjay Mittal and others V/s State of Hayana and others CWP No. 7719 of
2020 0&M) 3T<eT faTTe 03.06.2020 1 U1 H 330 BT BISW Hiferdi BT T &t are
sifes o fag 1) o Swea 175 fmivedlall grr ifew &1 Sa =9 watem 31
fezm | fosa fora vR aftug e g™ fven TR smges, Team o7 9a Aife ua
5330/MCs f&T@ 21.102020 (Annx B) ER1 s o | fren 7R aimga, w0 @

T3 THE SLUAAL /2021 /2590 fEATE 29.01.2021 (Annx C) BRT v @) 1fed &1 7% |
FUF 58 gR1 e WA ar w12 ofl ey /ofafET @ S 9 T 2| e
T &3 | a4 2014 F A8 g4 i/ s fter &1 fafed #xa &1 9 oftee e
B - WY 3, 2020 § 9% e ORI @a araw il @ ana—-|mg W
arst ol ¥el ¥ | o gam @ enien & o it e, /2021 /470 R 47,
022021 (Annx D), wn¥ilusi, /2021 / 2453 fé=ias 00.08.2021 (Annx E) @1 farem a1 sifdard)

TFAT P UT 9 TG I/ 1656 fTE 14062021 (Annx F) @) QIUR[EE HETRY,
Wmaﬁﬂwmmmmﬁmﬁwwﬁmﬁmmﬁﬁﬁaﬁwaﬂﬁﬁl



Wqﬁwﬁmmaﬁznzoﬁmﬂzﬁw—wmﬁﬁmﬁuﬁﬁhﬁﬁ
fyfea Twa i =R Tae 1973 @) OIT 208 @ gd Aled Wl fFd @ 9@
IFE AT A AT ome # g o # | frrer @ik iy adw e uer 3 g

| Sr. No. Date of Demolition | No, of illegal farm house Remarks
| drive - demolished
1 3.12.2020 03
2 29.12.2020 04
3 17.02.2021 08
il 1 01.02.2024 05 -
5 02.02.2024 07
6 27.06.2024 05 _ -
7 28.06.2024 02 - -
'8 13.11.2024 08 & various boundaries
| in 22 Acres Appx B
9 14.11.2024 12
10 06.02.2025 0 - ' a
11 26.03.2025 06
12 09.04.2025 08 & various boundaries | - O
in 100 Acres Appx(H gur:rj
13 18.04.2025 12 ;
14 25.06.2025 | 11 farm house FIR have been Iudged_ééainst
the unknown violators to
| 1.5KM. Black top road construct the road vide this
office letter No
MCS/2025/2247 dated
23/06/2025 (Annx G)

mmﬁiﬁﬁ‘mqﬁﬁmmm@ﬁwﬁmm@mmmmmu
ERT 99I—97 T agar (Annx -H), TR (Annx- 1), 81f$m, ) (Annx- J)anfs &
AR [ ARIEE! Udd &F U AT TASICL @ el @ UreHl ¥ Iy fAEier 7 aRe
TR WS @ Gfad e o # 1 RoE et dar § geemf va s e i

ufea 2|

r- n™ < 5 f;:"r‘-'}r.r ﬂc"‘ll{;"{' 1:'? Bl "-:”'F .
‘im‘cﬁﬁ‘ﬁr"' '/"? '/ 4 . _2‘:. . mfﬂ“ﬂz%ﬂilﬂlr
Jdd Ef:l Ud—Udh ;II%:I !Eil:ilﬁﬁgﬂ' Efﬁ. Al | W- 2& gq ﬁﬁﬂ =4

1. SYIYTd, Hered, [HUTH |
2. SuAvee @R (F10) |iE |
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.IIJ_.-" N e H__‘“ I ﬂ(:)__r‘}
y. PRI iy uRyg @ (e

;'f Email j - inegohnaBpmal tom
SELIE R —— Phe- 0124.2573238
; T S

ren sy RIEHIEARIEN
NORNGE
- BHHIS M 5/ Jyqo Rt -1 29

YRR A w2014 Rl g Fyed W LA ST AR
ST RAva @ Wt ¥,

N R ) Dar H fawa v @ B wia qdE 2014 # w92 90

TR WEIST G AT Wi oRwe) an e 9w yd fre R G @

ST AT WRER RS 2@, THam Wid we 09 {@ s 15092015 2T
UNUTET &F W T 2014 W ud g 2014 % arg ¥ feg wu fwwiy wE e @
ROTE AR et T | gafe amm @ seEe § 6 ad 2014 TS TET T

TI W, TEAT Dl Sl W A

Tt on EeR @ faaer /R & e e ey wie S RO aEEi
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graferd TR Ry e, i

L ¢
ardand afvant
e afdug WE

@ IR MR el
R

THIH T30 /mC.S st ﬁﬂ-it:f—a?oﬂa

REY - mqﬂmmmmﬁmmmmmmammmam

i e A W i e fer Sl 3 fi o uRyg A B A RIEICE
—a~ F 71 @ WETH Sonya Gosh vs State of Haryana and others OA No. 04 of 2013 (Suo Moto)
M1 A No. 186/2013, M.A No. 568/2013, M.A No. 237/2013, M.A No. 74/2014, M.A TO. 75/2014
\nd M.A No. 787/2014 and OA No. 28/2015 (M.A No. 61/2015) B 23102018 T TEC [QAID
ri052020 @ TRR @€ 0 1 T Wi i wpl grow Wil @ AicH i) andl o m A R
T U T EeH Wi BRI sl wen wumreR doma qoe BR udne g [hde FE We A
o oo Rl ) RIOR AEEE ST R tgra Tv B, TUENTE (SANJAY MITTAL AND
ATHERS VS STATE OF HARYANA AND OTHERS CWP NO. 7719 OF 2020 O&M) 7T 03.06 2020
S ir 0n2020 T ady wiikd FRd T (R W weE E) B e TR UREE W g
e @ 04062020 T G IRE () s R i) R TR ard Ao 1 W R 262 G RIS
e o T T f § 42 T EREE @ SR TR AR Aea Pty E WE g T TR
e e wrdew) § Rer es wn eal @ At W) w1 B Q33 W AW @ wdlE TR
oy e vy @ e R (ERe R deE) R I SE g st W Al sRiad @
s r s we aTa Ty @ R Py fan i @ b SE W wranil ye ot wriad) AR e
shrafta @ wd ufga @ ar Sl &nl

ania) Sifamn), R uiug e
;  ardard) afr TR Ul wWes |

1 ufEa s R gileg e
¢ Bl EERER |

o o ad o g (Expert)

\.
T\ e\ aev”
HIUET 3\.rﬁzm\&

ety R -
J‘L\“h q el
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To

Subject:

20
£33
J/—

District Municipal Commissioner,
Gurugram.

Executive Officer,
Municipal Councll Sohna.

Memo No. DMC/2021/250 Dated: 29 /o1/2c |

To constitute a committee to take Action against the illegal farm
house located in Arrvali Hills Sohna.

Reference:-Your Office Memo No- 5330/MCS Dated 21/10/2020.

VL & W W

On the subject cited under reference it is intimated that you
sre constitute a committee to take action against the illegal farm
house located in Arrvali Hills Sohna officers/officials details as under:-
Executive Officer,MC Sohna.

Executive Engineer,MC Sohna.
Municipal Engineer,MC Sohna.
ADA Vikas Gupta,MCG.
Dr.Sultan Singh,MIS(Expert).

for District Munidipal Commissioner,

ram.
Gurug Q\L

~_



0/0 MUNICIPAL COUNCIL, SOHNA

From

Fxecutive Officer,
Municipal Council,
Sohna

To
1 Sh. Vishal Garg

Exccutive Engineer.,
MC Sohna

2 Municipal Engineer
MC Sohna.

3 ADA Vikash Gupta, MCG

4 Dr. Sultan Singh, MIS (Expert)

Memo No. Yg8-3| }Mcs Dated |/ —2 2 — 2824

Subject:- To constitute a committee to take Action against the illegal farm house located in
Aravali Hills Sohna.

Reference:- District Municipal Commissioner letter No.DMC(/2021/2590 dated 29/01 /2020.

On the subject cited under reference worthy District Municipal Commissioner have
constituted a committee (copy attached) to take action apainst the illegal farm house in Aravali Hills Sohna.
Municipal Council, Sohna have initiated the proceedings against the illegal farms houses/illegal construction

in Aravali Hills Sohna, so you are directed/ requested to ensure your presence to take action against illegal

farm houses located in Aravali Hills.

l;\ 0 “Mt
Exectitive Ofhicer,

Munidipal Council,
Sohna.

Endstno. 1473 ﬂ—/ﬁf-'; Dated ))—02 — 201 ]

A copy of above is forwarded to the District Municipal Commissioner, Gurugram for information

and necessary aclion, please
i N “"ﬂ‘l
Execu B\-\Bfflcer,

Municifgal Council,
Sohna.
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Action agalnst the illegal construction of Farm Houses situated in the Farest Land fall
under the area of Ralseena, Municipal councl Sohna, in compliance of orders dated

23.10.2018 passed by Hon'ble National Green Tribunal, Principal Branch, New Delhi in
OA No. 4/2013 & OA 28/2015
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Gurugram HR,India - Gurugram, HR,India
D Avenue, Sohna, Gurugram, 122102, HR, BT LN . D Avenue, Sohna, Gurugram, 122102, HR,
India E ey | India

Lat 28.312852, Long 77.012934 R ' Lat 28.312904, Long 77.012845
12/07/24 11:20:36 GMT+05:30 | " 12/07/24 11:32:17 GMT+05:30
Note : Captured by GPS Map Camera N> s = % /) Note : Captured by GPS Map Camera
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Google
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i} GPS Map Camera '

Gangani, Haryana, India
8287+M2, Gangani, Haryana 122102, India
Lat 28.315551°
» Long 77.012364°
12/07/24 11:09 AM GMT +05:30

Gangani, Haryana, India

8287+M2, Gangani, Haryana 122102, India
Lat 28.316865°

Long 77.011772°

12/07/24 11:08 AM GMT +05:30
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Gurugram,HR, India

Sohna, Gurugram, 122102, HR, India
Lat 28.316202, Long 77.016329
12/07/24 12:11:40 GMT+05:30

Mote : Captured by GPS Map Camera

1.‘:"_.‘; GPS Map Camera |

m GPS Map Camera

» Gurugram,HR, India
! Sohna, Gurugram, 122102, HR, India
Lat 28.316197, Long 77.016174

. 12/07/24 11:56:44 GMT+05:30
MNote : Captured by GPS Map Camera
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i) GPS Map Camera ' | &4 GPS Map Camera

Sohna, Haryana, India i J . Sohna, Haryana, India

P Block, Signature Global Park 2 and 3, Dhunela, Sohna, Haryana 122102, P Block, Signature Global Park 2 and 3, Dhunela, Sohna, Haryana 122102,
India o India

Lat 28.290754° Lat 28.290754°

Long 77.060584° /& Long 77.060584°

12/07/24 01:00 PM GMT +05:30 . 12/07/24 01:01 PM GMT +05:30
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Gangani, Haryana, India I Gangani, Haryana, India

8258+F7, Gangani, Haryana 122102, India ' * 8258+F7 Gangani, Haryana 122102, India
Lat 28.307643° ' Lat 28.307643°

Long 77.015964° Long 77.015964°

12/07/24 02:48 PM GMT +05:30 Google 5 12/07/24 02:48 PM GMT +05:30
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¥

India
728X+V486, Nangli Rd, Band Colony, Sohna, Sanp Ki Nangli, Haryana
122103, Ingia

. Lat 28.262654"

i Long 77.047271°
12/07/24 03:33 PM GMT +05:30
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&4 GPS Map Camera

Gurugram, Haryana, India

ARAVALI HILL VIEW ESTATE FARM NO G-5 B ANSAL ARAVALI RETREAT
RAISINA 184, Gurugram, Gangani, Haryana 122102, India

Lat 28.301347°

Long 77.010205°

12/07/24 03:33 PM GMT +05:30
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Gurugram, Haryana, India _ Gurugram, Haryana, India

Central Park Flower Valley, 33, Badshahpur Sohna Rd e Central Park Flower Valley, 33, Badshahpur Sohna Rd
Hwy, Sector 32, Gurugram, Haryana 122103, India ' Hwy, Sector 32, Gurugram, Haryana 122103, India
Lat 28.2/9515° Long 7/7.0691/° | Lat 28.279515° Long 77.06917°

13/11/24 12:18 PM GMT +05:30 13/11/24 12:18 PM GMT +05:30
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.‘WDHd St:hcml Ftt:rad Sohna, Gurugram,
122102, Haryana, India
Lat 28.312111, Long 77.008517

;' 13/11/24 01:46:16 GMT+05:30

Note : Captured by GPS Map Camera
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World School Road, Sohna, Gurugram,
122102, Haryana, India

Lat 28.312211, Long 77.008523
13/11/24 01:47:19 GMT+05:30

H Note : Captured by GPS Map Camera
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: Gangani, Haryana, India
o Aravali Admin Block, Pathways World School, Gangani,

Haryana 122102, India

Lat 28.312248° Long 77.013738°
o 13/11/24 02:08 PM GMT +05:30
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S S o

Tikli Crescent Road, Sohna, Gurugram,
122102, Haryana, India

Lat 28.321919, Long 77.014515
13/11/24 03:26:48 GMT+05:30

Note : Captured by GPS Map Camera

.1 ] . - E.,r__‘:; GPS Map Camera
Tikli Crescent

ﬁnad, Sohna, Gurugram,
122102, Haryana, India

Lat 28.321845, Long 77.014733
13/11/24 03:31:09 GMT+05:30
Note : Captured by GPS Map Camera
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=¥ | 2t 28.300672, Long 77.013195 ¢ Lat 28.300178, Long 77.013637
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: : Annexure R-4 9g
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a7 URER, AET VS, THUTH, GXATY —0124—2322057 E-mail: dfogurgaonl@gmail.com

ﬂ

w6240 i @882 §
To,

Regional Office,
Gurugram Region (S)

Sub:- Original Application No: 1091/2024 Title as News Item titled "Gurugram
Farmhouses back Raze & rebuild cycle ensures Raisina never
heals" appering in the Times of India dated 28.07.2024

Ref:- Your Office Letter No. HSPCB/GRS/2025/1455-1458 dated 06.08.2025

dhhkkekkkhddk

Regarding the above mentioned subject, you are hereby inform that the area
mentioned in the news item in Gair Mumkin Pahad which is closed under General Section 4 of
PLP Act, 1900 where in tree felling without permission is prohibited. The item was about
unauthorized construction in these types of lands. Haryana Forest Department has issued 27
damaged reports in last 2 year for unauthorized tree felling in Raisina Gair Mumkin Pahad area
which is closed under General Section 4 of PLP Act, 1900 (annexed as Annexure R-1).

The Pollution control board/ MC Sohna take action in the lands which are Gair
Mumkin Pahad. closed under General Section 4 of PLP Aet, 1900 and covered under aravalli
notification dated 07.05.1992. The land which are closed under special 4 &/or 5 of PLP Act,
1900 are forest land. For violation in the lands closed under Section 4 &/or 5 of PLP Act, 1900
3 damged reports have been issued in last 2 years annexed as Annexure R-2 notice have been
issued to all the violations in these lands which are closed under Section 4 &/or 5 of PLP Act,
1900. Further, necessary action for the removal of violation will be undertaken. This is for your

information and necessary action please.

Dy. Conservator of Forests,
Gurugram

PR : 259
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1 n
FORs PLPA-1900 Sec. 4&b Raisina Last 5 years report (Sohna R«!nge) e
Sr no.\\ “‘\ock\ Beat \ FOR NO. & Date \ FORR NO. Name of Offender & Add. | Name of Reach | Kinde of Offence | I/C Beat Block | Remarks
1. rad {ambh Raisina Sec. 4&5
. Pradeep Lambha )
Director 2. Mustil no. 22// Dho'ug, Muscut, Rashid Ahmed| PC17-
) 2min, 3min, Khairi U/s=715,
1 | Raisina| Raisina| 099/0503 Dt. 01-10-2024 | 103-$/2024-25 | Vinika Gehlawat Director, e 6435 M2 Fr. & Surender| 5/2024-
i Ki ’ Fed. 25
Sedal K';h?"l‘]"f gam s/0 191713,14,17,18,] Enroachment g
‘ uli chan 2 19
Mr. Amit Mittal S/ Raisina Sec. 485 Dhouk, Muscut, |Rashid Ahmed PC 4-
2 | Raisina| Raisina| 076/0503 dt. 01-05-2024 | 53-5/2024-25 IR S8 SEIESEs Khairi U/s=68, |Fr.& Surender| $/2024-
Vijender Mittal Farm No. A-23
H/L=18, V-7 Fgd. 25
— _{ Raisina Sec. 4&5 | U/S= 765, lllegal | Rashid Ahmed| PC1-
. = e ; Jai Kishan urf Kalu S/o Dul .
3 /Ransma / Raisina| 069/0503 dt. 11-03-2024 | 23-5/2024-25 Chanzu /o Dulit 1 istil no. 21// & | felling, 9470M2 | Fr. & Surender| $/2024-
22// Enroachment Fed. 25
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